
ITEM NO.1011                                       SECTION II

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

REVIEW PETITION (CRIMINAL) …………..Diary No(s).37341/2026 In Crl.A.
No.147/2026

UNION OF INDIA                                     Petitioner(s)

                                VERSUS

THE STATE OF TELANGANA & ORS.                      Respondent(s)

IA No. 181862/2026 - APPLICATION FOR LISTING REVIEW PETITION IN
OPEN COURT
IA  No.  181864/2026  -  APPLICATION  FOR  PERMISSION  TO  FILE  REVIEW
PETITION
IA No. 181860/2026 - CONDONATION OF DELAY IN FILING REVIEW PETITION
 
Date : 05-08-2026 This matter was circulated today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE K. VINOD CHANDRAN

                    By Circulation

          UPON perusing papers the Court made the following
                             O R D E R

1. Delay condoned.

2. The  application  for  permission  to  file  the  Review

Petition is allowed.

3. The application for listing the Review Petition in open

Court is also allowed.

4. Issue notice.

5. List on 21.09.2026 in the open Court before a three-Judge

Bench after obtaining necessary directions from Hon’ble the Chief

Justice of India.

(SATISH KUMAR YADAV)                         (PREETHI DILEEP KUMAR)
ADDITIONAL REGISTRAR                            DEPUTY REGISTRAR
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